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Cuttack Bench will not function from 03/11/2025 to 06/11/2025.
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Note : 1. Patna Bench will not function during this V\?ﬁékg
2. Cuttack Bench will not function during this week.

\ 3 : TRI : CATA ZONE: KOLAKTA
INCOME TAX APPELLATE TRIBUNAL: K()L!y& TA ZONE: KOLAKTA
- CONSTITUTION OF KOLKATA BENCHES FRQM 03/11/2025 TO 06/11/2025
[ 05/11/2025 is Gazetted Holiday ] ' e
[07/11/2025 (Friday) is for Misc., Stay, Clubbing, Early Hearing Application]
T Shri George Mathan, Judicial Member o Cou;‘t R,zaom .
& o.
(g;g:ii:i) Shri Rakesh Mishra, Accountant Mvmbw m - ezwb ~250~ |
(Hybrid Court Hearing at 10.30 A.M.) )
D" Shri George Mathan, Judicial Member , CW;; ﬂ;mm
& o o.
ench
{ g:g:id) Shri Rakesh Mishra, Acmuntant.}vff:mbe:( v
) (Hybrid Court Hearing after colrtpletiﬁ_m;ff “C” Bench) j |
T epn Shri Rajesh Kumar, Accountant Member Caugzgwm
Bench 8.0 7
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member e S
“ (Hybrid Court Hearing at 10.30 A.M.) O Y
o i Shri Rajesh Kumar;, A ountant Member Cou;tfsﬂom
Bench - sl ‘.
{Hvbrid) Shri Pradip K : ]udlmal M&n}ber
(Hybrid Court He mpietwnt‘}f “A” Bench)
“SMC” Shri Son cial Member Court Room
Bench T No4
{(Hybrid) Sh(r’% i?ﬁj st exxtb_er S Bl Kk
" “Ranchi” Shri Sonjoy Sai di ber \ Court Room
Bench o & e No.4
(Hybrid) Shri Ratnesh Nandan Sahay, Accountant Member
(Hybrid Court Hearing at 02.30 P.M.) |
"~ “Guwahati” Shri Manomohan Das, Judiciai Member Court Room
Bench & olonaa No4
(Hybrid) Shri Sanjay Awasthi, Accountan? teraber
[Hybrid Court Hearing after completioit 3 “SMC* Bench] |
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